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LEGISLLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-1

(Brief summary of proceedings)
Thursday, 20 December 2018 / 29 Margshirsha 1940 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair
National Song (Vande Mataram)

Ruling by the Chair:

The Chair stated that he had not allowed any notices under Rule-54 (Calling Attention)
and under Rule-55 (Short Duration Discussion) received from Hon’ble Members except
the business listed for the day.

Congratulatory Motion (Rule-114):

Sh. Mohinder Goel congratulated Sh. Arvind Kejriwal, Hon’ble Chief Minister and other
Council of Ministers for approving the proposal of construction of Metro Phase IV
submitted by the Delhi Metro Rail Corporation.

The following members also expressed their views:

Sh. Sukhbir Singh Dalal

Sh. Sahi Ram

Sh. Manjinder Singh Sirsa

Sh. Narayan Dutt Sharma

Sh. Vijender Gupta, Hon’ble Leader of Opposition

Sh. Rajesh Rishi

Sh. Saurabh Bharadwaj

Sh. Kailash Gahlot, Hon’ble Minister of Transport replied.

Sh. Manish Sisodia, Hon’ble Deputy Chief Minister also made a brief statement.

Nk wh =

Shri Nitin Tyagi raised the issue of the statement made by Shri Vijender Gupta, Hon’ble
Leader of Opposition regarding boycott of the Silver Jubilee Function of Delhi
Legislative Assembly.

Special Mention (Rule-280) :

The following Members raised matters under Rule-280 with the permission of the Chair:

1. Smt. Parmila Tokas 6. Sh. Vijender Gupta
2. Ms. Alka Lamba 7. Sh. Somnath Bharti
3. Sh. Gulab Singh (Minister of Power (Hon’ble Dy. CM intervened.
intervened) Hon’ble Speaker referred the matter
4. Sh. Pawan Kumar Sharma(Minister of to the General Purposes Committee)
Health intervened) 8. Sh. Girish Soni
9. Sh. Anil Kumar Bajpai
5. Ms. Bhavna Gaur 10. Smt. Bandana Kumari

Presentation of Report :
Shri Jitender Singh Tomar presented the First Report of Committee on Government
Assurances.

Papers laid on the Table :
1. Shri Manish Sisodia, Hon’ble Deputy Chief Minister laid copies of the Annual
Reports of the Financial Year 2014-15 and 2015-16 pertaining to Guru Gobind
Singh Indraprastha University (GGSIPU) (Hindi & English Version) on the Table
of the House.

II.  Shri Satyendar Jain, Hon’ble Minister of Power laid copies of the following
on the Table of the House :

1) The Delhi Gazette Notification No. F.17(85)/DERC/Engg./2017-
18/5855/2680 dated 12" October 2018 regarding Delhi Electricity
Regulatory Commission (Supply Code and Performance Standards)(Second
Amendment) Regulations, 2018 (Hindi & English Version).

2) Copy of the Annual Report of the Financial Year 2016-17 pertaining to
Delhi State Industrial and Infrastructure Development Corporation Ltd.
(DSTIDC) (Hindi & English Version).
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Introduction of Bill:

Shri Manish Sisodia, Hon’ble Deputy Chief Minister introduced ‘The Delhi Goods &
Services Tax (Amendment) Bill, 2018 (Bill No. 05 of 2018) with the leave of the
House.

Presentation and Voting on the Supplementary Demands (2018-2019):

Sh. Manish Sisodia, Hon’ble Deputy Chief Minister presented the second batch of
Supplementary Demands for Grants for the Financial Year 2018-2019.

The Supplementary Demands were considered Demand-wise and passed by voice-vote.

Introduction, Consideration and Passing of Bill :
Sh. Manish Sisodia, Hon’ble Deputy Chief Minister introduced the ‘The Delhi
Appropriation (No.4) Bill, 2018’ (Bill No. 06 of 2018) with the leave of the House.
Hon’ble Deputy Chief Minister moved that the Bill be taken into consideration.
The Bill was considered clause-wise.
Hon’ble Deputy Chief Minister moved that the Bill be passed.
The Motion was put to vote and adopted by voice-vote.
Sh. Imran Hussain, Hon’ble Minister of Food & Supply called the attention of the
House regarding alleged illegal sealing activities in his Constituency.
Short Duration Discussion (Rule-55) :
Shri Saurabh Bharadwaj initiated discussion on “ensuring speedy justice to victims of
1984 anti sikh riots and conviction of all those who were involved in perpetuating these
riots.”.
The following Members participated in the Discussion :
1. Shri Amanatullah Khan

The Chair adjourned the House for thirty minutes tea-break.

House reassembled.

Ms. Rakhi Birla, Hon’ble Deputy Speaker in-Chair.

Short Duration Discussion (Rule-55) continued :

2. Ms. Bhavna Gaur

3. Shri Avtar Singh Kalkaji

4. Shri Rajesh Rishi

The Chair stated that the aforesaid Short Duration Discussion (Rule-55) will be conituned
tomorrow i.e. 21* December, 2018.

The Chair adjourned the House upto 2.00 PM on Friday, 21* December, 2018.

C. Velmurugan

20™ December, 2018 Secretary
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